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(c) I f  th ey  h ave  been consulted, 
•what w ere  their v iew s for the e x 
pansion o£ the M ed ical S erv ices in  the 
coun try?

The M inister of Health (Rajkum ari 
Am rit K aur): (a) Steps to in crease the 
n um ber of doctors in the cou n try  are 
taken p rim a rily  by the S tate  G o vern 
m ents w ho are dom g their best in the 
m atter w ith  the lim ited finances- a v a il
able. M ost o f the la rger S tates m ain 
tain  M edical Colleges. Som e of them  
propose to bpen new  M ed ical Colleges.

(b) Y es. A  rep resen ta tive  section of 
the M edical P rofession  w as con stitu 
ted into a H ealth  P a n el for advisin g 
the P lan n in g Com m ission and a num ber 
of sub-com m ittees w ere  form ed to 
stu d y specific subjects,

(c) T h eir  v iew s w ere  gen era lly  in 
fa v o u r of exp an ding the fa c ilities  fo r 
p rofession al education and train ing, an 
increase in the num ber of hospitals 
and d ispensaries and an integrated  
cu ra tive  and p reven tive  app roach  to 
the problem  of ru ra l health,

T f.l e g r a f h  W o k k s iio p , Ja b a l p u r

*586. Shri M, L. D w ivedi: W ill the 
M inister of Com m unications be p leas
ed to state:

(a) w hether it is a fact that the 
Telegraph Workshop situated at J a b a l
pur is being sh ifted to B an galore;

(b) if so, w h a t are the reasons for 
this: and

(c) w hen the w orkshop  w as es
tablished  in Jabalp u r?

T he D eputy Minister of Communi
cations (S»Iiri Raj Bahadur): (a) No.

(b )  Does not arise.

(c) In 1942.

T ramways in  D elhi

• 587. Shri M. L. Dwivedi: (a) W ill 
the M inister of Transport be pleased 
to state w h a t steps the D elh i R oad 
T ran sport A u th o r ity  h ave taken over 
the T ra m w a ys ru nning in Old D elhi?

(b) Is it a fact th at the tram w a ys 
in D elhi are w orn out and are not 
g iv in g  satisfacto ry  service?

(c) W hat steps are bein g taken  to 
Im prove or abolish the tram w a ys in 
D elhi?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
T h e D elh i. T ra m w a ys S erv ic e  w as 
taken  over b y  the D elh i Road T ra n s
p ort A u th o r ity  from  the D elh i C en tral 
E lectric  P o w er A u th o r ity  w ith  effect 
from  1st A p ril I M l.

(b) Y es.

(c) T h e D elh i R oad T ra n sp o rt A U ' 
th o rity  has under consideration  the 
question of rep lacin g g ra d u a lly  the 
tram s and tro lly  buses b y  p etro l or 
diesel-engm ed buses w ith  bodies 
suited to the requirem ents o f the 
routes concerned.

R a jpltan a  D esert

*588. Sardar Hukam Singh: W ill the 
M inister of Food and Agriculture b«
pleased to state:

(a) w h eth er the first phase o f the 
schem e o f im m obilization  of the 
R a jp u tan a D esert has been  in itiated; 
and

(b) w h eth er the desert has m ade any 
fu rth er encroachm ents upon th e  IndCK 
-Gangetic plain?

The Minister of Food and Agricul' 
ture (Shri K idw ai): (a) Y es. A  D esert 
A fforestation  R esearch  Station  has 
beqn establish ed  at Jodhpur w^ith 
effect from  the 17th O ctober, 1952

(b) A  q u a n titative  assessm ent ot the 
encroachm ent is not fea sib le .

C entral F frtilizer  P o o l

*589. Sardar Hukam Singh: W ill the 
Mini Stef of Food and Agriculture be
p leased to state:

(a) w h eth er G overn m en t h ave  decid
ed to continue the C en tra l fertilizer  
pool durin g the y e a r  1953;

(b) w h a t w ere  the dem ands for 
A m m onia S u lph ate on the C en tra l pool 
by the variou s States G overnm ents and 
interests d urin g the y e a r  1952; and

(c) w h eth er all dem ands could be 
m et out of the pool?

The Minister of Food and Agricul
ture (Shri K idw ai): (a) Yes.

(b)  A  statem ent show ing the d^  
m ands fo r su lp hate of am m onia m ade 
on the C en tral F e rtilize r Pool b y  the 
variou s State G overnm ents and in ter
ests durin g the ca len dar y e a r  1952 is 

' placed on the T a b le  of the H ouse. [Sec 
A p p en dix  IV, arjnexure No. 45.]

CO Yes.

F ood  Subsidy  to  TRAVANCOOT-CociirN 
State

*593. Shri V. P. N ayan W ill the 
M in ister of Food and Agriculture be
pleased to state:

(a) w h at is the exten t of su bsid y or 
aid prom ised to or earm arked  for 
T ravan core-C och in  S tate  in the light of 
the discussions at th e  States Food
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M in isters ’ C o n feren ce held  in N ew  
D elh i in  J a n u ary , 1953; and

(b) w h a t rep resen tation s, if  any, 
h a v e  been m ade by the T ra va n co re- 
Cochin  G overn m en t rega rd in g  the ade
q u a cy  of such C en tra l aid or subsidy?

The Minister of Food and Agricul
tu re (Shri K idw ai): (a) and (b ). T his 
an a tter w a s rec en tly  d iscussed  w ith  

tthe rep resen ta tives o f the T ra va n co re-
♦ C och in  G overnm ent. T h ey  h ave m ade 
.a  p rovision  for Rs. 2 crores in their 
ib u d get tow ards m ain tain in g the issue 

p rice  of rice at Rs. 17/- per md. during 
.1953 also. The C en tre has agreed  to 

-arrange supplies of rice  to the S ta te  
rduring 1953 in such a w a y  th at it 

w ould  enab le the S tate  to lim it the 
aoss on the sale of rice  to Rs. 2 crores 
p rovid ed  fo r in the T ra va n co re-C o ch in  
G o vern m en t’s budget.

COIMJJATORr-.VlYSCKE RAILW AY LlNT

*596. Shri T. S. A. Chettiar: W ill the 
M inister of Railw ays be pleased  to 
state: '

Ca) w h eth er the M ysore L eg is la tu re  
h as passed a R esolution  ask in g for a 
new  ra ilw a y  lin k  betw een C oim batore 
and M ysore via Sa tya m a n galam ; and

(b) w h eth er the m atter has been 
exam in ed  and w h eth er G overn m en t 
propose to ta k e  up th a t w o rk  in the 
n ear fu tu re?

The Deputy M irister of Railw ays 
and Transport (Shri Alagesan): (a)
G overn m en t is not aw are  of an>' 

R esolution  of the M ysore L eg is la tu re  
on this subject.

(b) A  list of construction  projects 
to be taken  up or su rveyed  has a l
rea d y  been given  in the M in ister ’s 
B u d g et speech. C on struction  of any 
m ore lines can be considered only 
a fte r  a decision  has been taken  on 

the results of the su rveys scheduled,

D e c c n t r o i . o n  F c o d g p a in s

♦599. Shri T. S. A. Chettiar: W ill the 
M in ister of Food and Agriculture be
p leased  to state:

( a )  the effect of decontrol on food, 
in  the vario u s  S t a t e s ' w h ich  h ave de
controlled su b stan tia lly , on prices and 
a v a ila b ility ; and

(b) w h a t steps G overnm ent have 
taken  or propose to ta ke  to keep down 
p rices?

The Minister of Food and A gricul
ture (Shri K idw ai): (a) A llo w in g  for 
the effect of seasonal varia tion s, p rices 
of foodgrain s have, on the w hole, de
clin ed  and a v a ila b ility  in the open

m ark et in creased  inasm uch as the off
take from  G overn m en t shops has 
gone dow n. •

(b) P recau tio n s to keep  prices w ith 
in reason able lim its and avoid  corn er
ing of stocks are <in hand; .but no need 
has y et arisen  to put the m ach in ery  
into service.

COXGRPSS S e s s io n  a t  H y d e r a b a d

♦602. Shri V ittal Rao: (a) W ill the 
M in ister of Communications be p ’eased 
to  state w h a t w ere  the special a rran ge
m ents m ade b y  the P osts and T ele
graph s D epartm en t in connection w ith  
the 58th Session  of the A ll-In d ia C on
gress?

(b) W h at w as the to tal exp en d itu re 
in curred  by the D epartm ent on these 
arrangem ents?

The Deputy Minister of Communi
cations (Shri Raj Bahadur): (a) T he
fo llo w in g  arrangem ents w ere  m ade;—

(i) P o s t a l :— T h ree post offices 
w ere  opened, nam ely  at N anal- 
nagar. S a rv o d a y a  P ra d arsh a n i and 
N iio u ler H ospltai. T he N an a ln a gar 
po.st office w as a d e liv ery  office.

(ii) T elegr ap h : — A  cam p tele
gra p h  office w as opened fo r the 
prom pt handling of the large 
volum e of press and p u blic traffic.

(iii) T e lep h o n es : — A  tem p orary 
telephone exchange w as opened at 
the Cam p. 108 telephone connec
tions and tw o P u b lic  C a ll Offices 
w ere  given  in the cam p area. 19 
tolenhones w ere provided  in H y
derabad.

(b) T he actu a l figures are not y et 
ava ilab le . It is expected  that the e x 
p end itu re w ould  be about Rs. 29,200/-.

I n d i .\n  S h ip s  fo r  o b s e r v in g  W e a t h e r  
C o n d it io n s

♦605. Dr. Rama Rao: (a) W ill the 
M inister of Communications be pleased 
to state w h eth er the G overn m en t of 
India h ave launched a schem e for ‘re
cru itin g ’ Indian ships for observing 
w ea th er conditions durin g th eir n av i
gation?

(b) W h at are the fu ll details of the 
schem e and h ow  fa r  has it been im ple
m ented?

(c) Who w ill study all the data so 
collected by the ships?




